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RE. MOTION FOR ADJOURNMENT 

(Query) 

Mr. Speaker: Now we will take up 
the culling attention notice. 

Shrl Nath Pal (Rajapur): Before 
you call upon Shri Indrajit Gupta to 
take up the calling attention notice 
I ha ve to submit that I have given 
notice of an adjournment motion 
which, under the Rules of Procedure, 
should be' disposed of before you call 
Members to read out the calling atten-
tion notice. 

Mr. Speaker: 
that. 

have disposed of 

Shrl Nath Pal: I have not been 
informed. 1 have to be duly inform-
ed. I have not been informed at all. 

Mr. Speaker: Just now he will get 
that information that it has not been 
allowed. 

Shrl Nath Pal: It has been your 
convention that if you do not allow 
nn adjournment motion .... 

Mr. Speakezt: I had received two 
adiournment motions in the morning 
which I had disallowed. I do not 
know whether one of them Wo.fiI his. 
I never look into the nameS of those 
who ~ o O  it: only the subject is 
rf'ad out. 

Sh.1 Harl Vishnu Kamath (Hosh· 
anga'bad): You may cast a CHua] 
glanc·. at the names as well. 

Mr. Speaker: No consideration i. 
given to the names. 

Shri Nath Pal: You read the text 
and disallowed? 

Mr. Speaker: Yes. 

Shri Hili.. Pal: Because Of the 
noi<e I mi.,ed that sentence. 

Mr. Speaker: I now find that one 

adjournment motion was by Shri 
Kishen Pa ttnByak and thO' other by 

Thall La (C.A.) 

Shri Prakash Vir Shastri. I had re-
ceived only two adjournment motions; 
nothing more. 
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12.06 hr •. 

CALLING ATTENTION TO MATTER 
m' URGENT  PUBLIC IMPORTANCE 

INTRUSION or CHINESE TROOPS ACROSS 
TH .. c LA RIDer. 

Shrl lndraJlt Gupta (Calcutta South 
West): I call the attention of the 
Minister of Defence to the following 
matter of urgent public importance 
and request that he may make a 
statement thereon: 

The large scale intrusion by 
Chinese troops across the Thag 
La Ridge. 

The MlnIs\er of Defence (Sbrl Y. B. 
ChavaD): Mr. Speaker, Sir; since 
26th NovemM!r. 1965 armed Chinese 
troops entered the Thagla ridge area 
in strength and took up positions at 
aeveral points in this area. On the 
afternoon of 1st December about 250 
armed Chinese soldiers moved further 
south of Namkachu river and about 
100 of them crossed over to the south 
bank and took up positions there. 
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The Thagla ridge forms the boun-
dary between India and Tibet in this 
region. The Chinese in coming up to 
the Thagla ridge area have violated 
the 20 km. demilitarized zone they 
daim to have established along the 
border and in trossing the Thagla 
ridge they have even violated their 
own assurance that whatever their 
claims, they would leave this areD 
,",cant. 

According to the latest reports re-
~ i  the Chinese started withdraw-
Ing tram the Namkachu valley on 
2nd December and at present there 
are no Chine"" in the valley. 

This Chinese intrusion seems to be 
.. part of the Chinese policy of 
harassment on our· borders. I would 
like to inform the House that we have 
III ready protested to China about this 
intrusion. 

Shri Indrajit Gupta: The hon. 
DefenC'{" Ministf'T has just now stated 
that thifi is the first major intrusion 
Into this area since it was considered 
to be a demilitarizpd zone since 1962 
and it is in violation of the Chinese 
own public assurances that they 
'Would not even set up check-posb: in 
this area. Does the Government, par-
ticularly the Prime Minister, think 
that this deliberate provocation at this 
particular moment has any motive 
behind it of creating an atmosphere 
Of tension and cold war just On the 
.,ve Of the Tashkent talks? 

The PrIme Mbdater ... 111 MInister of 
Atomic EMro (Sbrt Lal 1IdwIar 
ShastrI): It may be one of the rea-
lIOns. Generally. the attitud\, of 
China has been to keep up tension in 
those areas. They want that the pre-
Bent tension should continue hetwelfn 
Cbina and India. That abo seem. to 
lII' t heir policy. 

Dr. L. M. 8 .... h .. i (Jodhpur): In 
..... of the fII<1 that our experience 
hi reapeet of tbele protest noles baa 
~ i t t  heen disappointillll •. m.,-
r know whether the Defence Minister 
II ill • po.HIon 10 t.lI the coUDtry tbal 
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prompt and adequate counter-actio. 
is being ta'ken to thwart the Chinese 
designs and to repulSe them from the 
areas they ha'\'e come into and where 
they had no business to be in? 

Shrl Y. B. Chavan: We have airead,. 
announced OUr policy in this matter. 
We are actively and vigilantly watch-
ing all those areas where theR iII-
trusions have taken place. Of co_. 
when an intrusion takes place In lID 
unexpected area and at an unexpected 
time it is rather diftleult to preveat· 
that. But we will have to take actlu 
according to our own defence plan 011 
this matter. 
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8hrl Y. B. Chavan: I have not 
aid that. The han. Member has not 
.... derstood what I had said. 
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8hr1 Y. B. Cha" .. : As I have _ 
tloned, it is absolutely difIlcuit to 
prevent intrusions of this type, be-
cause we just cannot go and keep our 
III!ntries at everY inch on the border; 
It Is absolutely physically Impossible. 
Naturally, we had intelligence, and, 
therefore, we knew Immediately when 
they tried to Intrude into this area. 

The han. Member has misunderstood 
what I had mentioned in regard to 
the 20 k.m. area. In this particular 
region, the 20 k.m. area is on their 
aide. 

~  (lm"ril'f) : lITi!'f1tf ;tit 
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Shrl Y. B. Chavan: The han, Member 
is still not trying to understand what 
I have tried to tell the House about 
the situation. It was not true that 
our army troops were there and the,. 
pushed them back. We are not there 
sitting on any posts as such; th.". 
sometimes try to take advantage 
wherever we are not present and 
try to come in in that way, 
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m..;m: ~  ~  (l't om ~ 
~ it ~ 'liT ffi ~ lI1I(;f ~ 
t llT 'lftt ~  1ft lI1I(;f ~  t? 
om ~ ~ if!<: it fW flf'lR 
~ ~t  

81u1 Y. B. Cbava-.: I have mention-
ed uu. matter already. These are 
attempts to provoke us Into some-
thing; we should refuse to get our-
oelves provoked into any sort of thing 
which they want to lead us into and 
we do not want to do that. • 

~  .. ~: it o  

'JWT t f'li" 'flIT 1fTft ~ : m ;;m 

~ ~ ~ ~ ~ ~ ~ 
mrr 'I>fT ~ I 

'f&1m ~ 'IIl'"h mi1: 

81u1 P. C. Borooab (Sibsagar): After 
Ioearing the' Prime Minister I do not 
want to put any question. 

SIu1 P. R. Ohakraverti (Dhanbad): 
Taking into account the sinister col-
lusion of Pakistan and China to force 
India to deviate from her accepted 
principles and ways of life. may I 
know whether the Prime Minister will 
make it abundantly clear to President 
Ayub Khan in his innate humility 
and boldnes that we are not going to 
tolerate this form ot continuoul 
intrusions on our frontier? 

Sbrl Lal Bahadar Sbutrl: It is 
obvious. and ot course, I need not 
repeat it; I have already made my 
position quite clear in this matter. 

Sbri P. It. Deo (Kalahandil: These 
frequent agRressive border violations 
have created an impression that a 
party government cannot cope with 
this challenge and a national govern-
ment composed of all the nationalln 
partie. must be formed to faoe a 
challenge of this magnitude. May I 
ImOw how far this impression is eor-
......t? 

1Ir. ~: Sbri A. P. Sharma. 

8ml P. IL Deo: What about the 
answer to my question? 

Mr. Speaker: He bu put the q .... 
tion. That is enough. 
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Mr. Speaker: Shri Bade .It down. 
There is SO much ot Interference. I 
cannot allow this. 

Sml Bade: He is misleading the 
House. 

Sml A. P. Sb.arma: My question 
has not been answered. 

Mr. Speaker: Unless I allow it, how 
can It be answered? 

Sbrl A1va_ (Panjim): These inlnL. 
sions are either in the nature of a 
provocation or in the nature ot. 
probe. and if they find us unprepared 
at a particular spot. they go further 
and occupy that territory. May I 
know whether the Governmcnt of 
India have taken this possibility into 
consideration and made adequate pre ... 
parations at an such po.ible place.! -Sbrl Y. B. Cba ..... : The hon. Mem-
ber himself hu very rightly said Ihlt 
theae intrusion. are In the nature of 
either a provocation or a probe. W. 
wllI ha1Ie to treat them u such. AM 
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IShri Y. B. Chavan] 

to w h. t they do in further strength 
and how We should face it is certainly 
a maHer of operational (:onsidera-
lions. I have already said that in these 
malters, we will have to leave it to 
Government· as the Prime Minister 
hall just no": said by way of an appeal, 
Government should be left free to 
think about it. 

Sbrl Alvares: I had said that it 
they find us unprepared at such points, 
they may be tempted to occupy that 
area permanenUy. Therefore, I aak-
ed whether we are adequately pre· 
pared to meet them at al1 such points. 

Mr. Speaker: Whatever answer he 
could, he has given. 

,,;fi 1iIr"" ~ : {!I' ~ if 
~ l ft Or'l'1 '!r) olfrf"flT {!I' iI'ffi f""" 

t~ l  'i'" '",,) ~ ? 

Sbri Y. B. Chavan: I refuse -to 
give information on this point. It is 
not in the publil' interest Lo disclose 
as to at what point we go and at what 
point We do not. 

Sbrl lIarl Vlsbnu Kamatb (Hooh. 
angobad): Are Government aware that 
this is an ominous, portentous cleve ... 
lopment, reminiscent of the massive in .. 
vasion Of 1962? If so, which among 
the friendly countries, the Soviet 
Union, the United States, the U.K., the 
Commonwealth countries, Japan and 
otbers have promised quick and sub-
stantial assistanC'e in the event of a 
similar massive invasion again? 

Sbrl Y. B, Chavan: What happened 
in 1962 is known to us, because at 
tbat time we did approach many 
hiendly countries and thoy respOnded 
very favourably. N ow as to how things 
develop in 1965 is certainly a matter 
for aU of us to take into account. 

As re,ards the pattern of th. Intru-
.ions etc., all the leadmJ coantrlel 
Iuwe been kept informecI. 

Shrl llarl Vishnu Kamath: No assur-
anCe at least from any friendlY coun-
tries? Can the Prime Minister en-
lighten the House? Has there been 
no assurance from any country? We 
had received aid from friendly coun-
tries in 1962. Has there been IUI7 
assurance or statement from any of 
them? 

Mr. Speaker: Order, order now. 
He cannot disclose that. 

Sbri Hart Vlshnn Kamatb: In the 
public interest! Oh, it is governmen-
tal interest. 

,,;fi "'! ~ ('tih:) : ~ 
l ~~  ~~ ~ ifI'/:' ;:-;;i;ft ~ 

~  fmlfoll', 'I'm, '3'.t'fl'lll! ~ 
~ it ,,)f'!'!'! ~ fi'm l~~o  
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'f'lT ~ if {'I' l'IT'l: i{;1,'F.'ii '" 
~ l ~ t. t l ~  ~  q-h wrfA>r 
it ~  'li'l o;r<Il'Ri 'f,{T'fT ~ q-'l1: 
q-If fttt;r ;tT lrf<f i'l'f>.i IJ'ITT it orl ~ 
q~ ~ q l : ~ ~ ~ m- ~ 
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Shri Y. B. Chavaa: As I said, about 
the pattern of Intrusions, all the nec .... 
sary facts have been conveyed to .u 
the important embassies in this coun-
try. 

IlI\ ~ iI1Ii : ftOt {H ~ it t 

~ ~ I 1lof m ~ q-h: III'rtm i\' 
~t :itOl l i  .. ttTtl 

SIu1 Y. B. Cllavan: When I said '.u 
the important countries', it included the 
Soviet Union and the United Sta_ 

The hon. Member wants to iu\Ow _ 
10 what atep. we propoaoe to tUe .Nut 
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this matter. It is not a question only 
tor Goverrunent to make an assess-
ment; it is a question for all of us to 
Dlake an assessment of this. When 
these military intrusions, in colJusion 
with Pakistan, are being organised 
this way and conSistently. We will 
have to find out what exactly is the 
political intention behind it. Certain-
ly it seems that they are trying to put 
some sort of pressure on us, so that 
we keep our entire army pinned down 
on the northern border. That is the 
military implication of it. Naturally, 
it is also expected to pressurise Pak-
istan to see that they keep their hosti-
lities a-gainst India alive, That ·!eet119 
to be the major political intentIon be-
hind it. About the military develop-
ments, a. they take shape, as events 
take plaC'e, certainly we will have to 
take note of them and act accordingly. 

~~ ;m ~ ~ to  
__ ~ tt t ~ ? 

8hr1 Y. B. Cbavan: I am answering 
the t\rst part of it. There is no ques-
tion of asking for help from anybody 
without knowing how the partleular 
events shape. Naturally, the Soviet 
Union and others are helping us gene-
rally, not against any particular coun-
try. Whatever they agreed to give us 
before. they have already given. 

~~  ~  

l~ >i.n ~ ~  i\' rio! 1963 
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8l1l'i Y. B. Cbana: About thla 
demilitarised zane and the lin'e of eon-
vol, it was not Colombo Powen, it 

was their OWn announcement when 
they announced unilateral ccasfO-flre, 
but now they themsel\'(', have violat-
ed their own assurance. That ~ the 
!'act I have made mention of. 

Shrimatl Benuka Ray (Maida): Io 
ther,' any truth in the report that 
along with these and other millt.,.,. 
intrusions. n ~ Ir IT" (,f nt'r'!;ons in 
,vilian disgaiM have In1Iltrated into 
both Bhutan and IndJa, and it so, what 
steps have Government taken to lee 
that these persons are pushed back 
along with the military? 

Sbri Y. B. Cbavan: There is no 
basi. for this intormatlon. 

Sbrl D. C. Sh."1IIA (Gurdaspur): 
May I know if toe Government baa 
ascertained that these infiltrations 
and incursions into our territory by 
the Chinese are being done In order 
tbat they might start a guerilla war-
fare in that part of the country, and 
if so. i. our country prepared to fae" 
a guerilla warfare at the hands of 
the ChJnese in those distant parts of 
our territory? 

Shri Y. B. Cbavan: I do not accept 
this pos.ibility because guer!!la war-
fare as it is understood is based on 
people of the area concerned. and it 
I accept this pre.umption of the hon. 
Member. that menns they will Cer-
tain'y take the help of the local 
people in NEFA. I can assure the 
hon. Member that the people of NEFA 
are with the Indian administration, 
and therefore there is no pOSRibility 
of any guerilla warfare of that type. 
At least the political implications of 
that type I cannot accept. Certainly 
they will try to infiltrate in the ..,ns,· 
of sending in people in areas ~ 

We are not in iar,re strength. Possi-
bly they might try to do that. and 
that also i. a matter which we will 
have to take into account from the 
military point of view and try to take 
action where we think it 11 neces .. 
_ry and pmsfble to meet thaI. W. 
do not wallt to commit the m1ItaIt. 
or 19ft. 
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Shrt Saren4nmath Dwlve47 (Ken-
drapar.): But you will agree that 
the last senlence which the Defence 
Minister uttered, about the mistakes 
of 1962, Is a very important matter, 
Rnd we would like to know who com-
mitled those mistakes? 

Mr. Speaker: No, that is not rele-
vant now. 

IUS IIr.L 

PAPERS LAID ON THE TABLE 

ANNuAL RII:I'ORT AND AUDlTZO ACCDUImI 

or INDIA RAu EAIITIIII LIMrn:o, 
BoMBAY 

TIle PrIme MbdIter IUlIl MlDlster 01 
Atcale Bllerl)' (Shri La! Bahadar 
BIIutrt): I beg to lay on the Table a 

copy of Annual RPport of the India. 
Rare Earths Limited. Bombay, for the 
year 1964-65 along with the Audited 
Accounts and the comments of the 
ComptroUer and Auditor General 
thereon, under sub-section (1) of see-
tion 619A of the Companies Act, 18154. 
[Placed in LAlwaTl/. See No. LT-5300/ 
65). 

COMMEImI OF GovnNMENT ON PENDDfG 

ITEMB or RECOMMENDATIONS or 
RAILWAY AcCWENTS COMMIT1'IZ 

TIle MbWIIer of state In the MiD»-
tr,. of BaUwa,.. (Dr. Bam Sabhag 
Slagh): Sir, on behalf of Shri S. It. 
Patil I beg to lay on the Table a coW 
of Comments of the Government on 
the pending items of the recommen-
dations of the Railway Accidents 
Committee, 1962 (Parts I and ll). 
[Placed in LibTaTl/. See No. LT-5301/ 
65). 

CONCLUSIONS OF TwENTY-THIRD smstOW 

OF THE INDIAN LABOUR CONFERENca E'rC. 

The Minister of Laboar IUlIl Empl07-
ment (Shrl D. Sanjlvayya): I beg to 
lay on the Table a copy each of the 
foUowing papers: 

(1) Main Conclusions of the 
Twenty-third Session of the 
Indian Labour Conference 
held at New Delhi on the 30t10 
and 31st October, 1965. 
[Placed in LibraTl/. See No. 
LT -5302/65). 

(2) Report of the Indian Govern-
ment Delegation to the Fort,.-
ninth Session of the Inter-
national Labour Conference 
held at Geneva in June, 19115. 
[Placed in Libr4T1/. See No. 
LT-5303/65]. 

12.186 .... 

FINANCIAL COMMI'l"I'l!:l!S-
REVIEW 

Seeretar,.: Sir, I lay on the Table 
B copy of "FInancial ~ 
(l964-65)-A Review." 


